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Dated at Chennai on this the 13t day of June, 2023.
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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

0.A.No. 191 of 2021 (SZ)

Between

S.Sekar,
Applicant

-\/s-

The Secretary, Ministry of Agriculture & Farmers Welfare, Govt of

India and Others
Respondents

Compliance Report of the 7" Respondent

I, R.P. Darrmalingam @ A.R. Dharmalingam residing at Plot No. 1379C,
Door No. 15C, Golden Villa, 6th Street, I Block, Vallalar kudiyerupu,
18th Main Road, Anna Nagar West, Chennai — 600040

I refer to my undertaking affidavit dated 07.09.2022 filed in the above
O.A.No. 191 of 2021 and The Hon’ble Tribunal by its order dated
28.09.2022, “The Executive Engineer, Lower Palar Division,
PWD/WRD, Kanchipuram is directed to ensure that the
construction of the water channel as has been undertaken by
the project proponent is completed within the time prescribed
and file a report to this Tribunal”. I respectfully report that I have
complied with the directions issued by this Hon’ble Tribunal.

On 30t May 2023, the Executive Engineer of Water Resources
Department sent me a letter confirming that I have complied with the
directions of this Hon’ble Tribunal, that the water channel is
constructed in accordance with the technical advice of Water Resources
Department. I hereby enclose the copy of the compliance report for the
Hon'ble Tribunal for kind consideration.

The above stated facts are true to the best of my knowledge and belief.
Dated at Chennai on this the 13t day of June, 2023.

el M

COUNSEL FOR 7th RESPONDENT 7t RESPONDENT



